CENTRAL ADMINISTRATVIVE TR IRURAL
PRINCIPAL BENMCH, NEW DELHI

Oa MO 1Yot fz0oe

Thie the 2%th day of Sepntember, 7002 fﬁ

HON BLE SH. KULDIP SINGH, MEMBER (.1)
HON BLE SH., M. P, SINGH, MEMBER [A}

T ALl India CPWD (MRM) Karamahari
Sangathan {(Regd. ) through i1ts Crewident,
Shri Batish Kumar,
482%, Balbir Nagar Exts. .,
Gall No. 1%, shahdarea,
Deihi-32. ‘ -

7. Bhogwst Prasacd
/0 Shri fhxu 1 ohal
Carpanter

3. Ram thnd“n Sharmes
S/o shri meshwar Sharma
» LLjpentﬁi

4. Jal Bhagwan

S/o shrl Vel e

Prmber., caaa Applicants
Annlicants 7 to a Clo Al
(React. ) 48235 Balbhir Nags
Nelhi~32

1 India CPWOIMRM) Karamchari Saicaths s
ar Extn., Gall No.13, Shahdara,

(8y Adveocate: Ms. Shilna Chohan)

e el

1. The Oirector General (Worksd,
CPWD Nl;ﬁmn Bhawan,
Mow Dol t N

2. The Lupdt. Engincer
Co-ardination (& lack),
CPwn,
East ®lock, R.K.Puram,
New Delhi.

L The Supdt. Engineer [(DCC-IX),
CPWn, 1.pP.Bhawan,
New Delhil.

a4, The Execubive Enginesr
{A) Divielon,
CPWR, T.P,Hhauwan,
New Delhi.

[
-

The Edecutive Englnesr,
(L) Division,
CPWO, Barakhambe Rosd,

Hew Delhi. - c:.. Respondents

o

{By Advocate: Sh. M.M.Sudan)
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OB DER (ORAL)

By Sh. Kuldip Singh, Memher ()

Heard both the parties.

2. O0A iz asmarely oovered by judgment in 0A-576/2002.
Applicant’ also seeks benefit of that Judgment in additign to
that as well as the henefif of letter dated 11.6.2002 ijssued
by the department. kh. Sudan says he hss to verify the

letter dated 11.6.2002.

3. Conaidering these aspects. we allow this QA with the
additional reliet that if the letter dated 11.6.2002 ig found
to be genuing, then the henefit of thig also be granted ta the

anpplicant. QA i3 accordingly dianoged of.

N 'CV ‘
( M.P. SINGH ) C KULDIE $iNGH )

Memher (A) Member (J)

’Sd’



